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Hon'ble Mr, A.K., Bhatnagar, J.M. |
Hon'ble Mr, S.C. Chaube, A.HM, '

i
Shri D.k. Mishra, learned counsel for the
applicant and Shri M,K, Sharma holding &rief of
Shri A.K. Gaur, learned counsel for the respondents,

Learned counsel for the applicant does not want
" to press this OA and.wants to withdraw it. Accordihgly
the OA is dismissed as withdrawn. Howe%er, the applicar
is at liberty to approach the department for redressal

of his grievances.
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